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IN 'I'E.-IE‘CENI‘RAL Ji.DE‘IINISTRATIVE'TRIEUNAL HYDERABAD BENCH AT HYDERABAD - . |

-l_aetween :

0.A.N0. £27 . /93

’

1. Divieional Failway Menager, (IG)
- Soutn Ceutral.Railway, Secunderabad,
2. Permanent "oy Inr~nctor (Zon) ;
S.C.Rly, Secunderabad. ' oo

3. Chiedl Signal Inspector, '
- Signal- & Telecommunication Department, .
S.C.Rly, Secunderabad. ‘ ' ' ' -
' ' .o - Applicants. ' -
T and
1. C{)WVE_. .
2. Presiding Officer, Labour Court, ) ' -

Narayanaguda, A4 .P,Hyderabad.

.e Respondents,
Fer the applicantsL Mr.i.l.Devraj, §C for Rlys, -
For the Resbondentsa .e

CORAM: .
THE HOM'BLE Mi:, JUSTICE V. NIZLADRI RAO : VICE CHAIRMAN

AND
THE HONTBLE MR.P.T.TIRUVENGADAM : }MEMBEL (ADMI)
The Tribunal made the following Order:—

Admit, The operation of the order dated'li-3—92
in C.M.P.No, ‘?~€?'/8%“is suspended until further orders.
Issue notice to the Regpondents.

Post the case on 6.9.93.

1. The Divisional Railway Manager (B.G) S.C,Rly, Secunderabad.

2. The Permanent %ay Inspector (Con) S.C.Rly. Secunderabad.

3. The Chief Signal Inspector, Signal & Telecommunication
Department, S.C.Rly, Secunderabad. :

The Presiding Officer, Labour Court, Narayanaguda, Hyderabad.

- One copy to Mr.N.R.Devraj, SC for Rlys. CAT.Hyd. .

Cne copy to Mr. .o <::46ﬁ}h
3 %

-« One spare copy.

Date of Order: 677-93 "=
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TYPED BY COMPARED BY
CHECKED BY AFPROVED BY -

IN THE CENTRAL rDYINISTRATIVE TRIBUNLL
HYDERABAD BENCH /T HYDERA BAD B :

. THE HON'BLE Mit.JUSTICE V .NEELADRI RAO s

VICE CHEIRMAN
AND

THE HON'BLE MJ.}-..A.B.GORTY ‘:'MEM'BER(AD)...-

D -

THE HOM'BLE MR,T.CHANDRASEKHAR REDLY
' iVEmBER(J)
ap

THE HON'BLE MR.P.T.TIRUVENGADAM sM(A)-

Dated : Cﬁ/7/-i.993;.

— .

ORDER/ JUDCHMENP+—

O.A.No.. | 6o7 (%>

S

Admitted and Intérim directions
issued
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